FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
PITAMBARA BUSINESS PROMOTIONS PRIVATE LIMITED
(Formerly known as Montage Printpack Sales Private Limited)

SI. No. | PARTICULARS DETAILS
1. | Name of corporate debtor PITAMBARA BUSINESS
PROMOTIONS PRIVATE LIMITED
(Formerly known as Montage
| Printpack Sales Private Limited)
2. | Date of incorporation of corporate debtor 29/08/2019
3. | Authority under which corporate debtor is RoC-Delhi
incorporated /
registered
4. | Corporate Identity No. / Limited Liability CIN: U51909DL2019PTC354412
Identification No.of corporate debtor
3. | Address of the registered office and 230196 ScIi{fE{SEIII{gXRg%N-;;[A(;%Iﬁ
rincipal office (if fi te debto i 3
prineipal office (if any) eivorporate ceOior | upysp PHASE-T DELHI East Delhi
DL 110091 IN
6. | Date of closure of Insolvency Resolution 29-05-2023
Process
7. | Liquidation commencement date of 30-05-2023
corporate debtor
8. | Name and registration number of the Name: Mr. Mohan Lal Jain
insolvency professional acting as Registration Number: IBBI/IPA-
liquidator 002/IP-N00006/2016-17/10006
9, | Address and e-mail of the liquidator, as Address: F-2/28: Sector-15, Rohini,
registered with theBoard New Delbi, Delbi, 110083
E-Mail:
ml '!ain@sumedhamanagement.com
10. | Address and e-mail to be used for Address for correspondence:
correspondence with theliquidator gi? Eﬁnedha Management Solutions
B1/12, Safdarjung Enclave, 2nd Floor,
New Delhi — 110029
Email:
cim.pitambarabggl@gmail.com
11. | Last date for submission of claims 29.06.2023

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench - III has
ordered the commencement of liquidation of the Pitambara Business Promotions Private
Limited (formerly known as Montage Printpack Sales Private Limited) on 30.05.2023.




Montage Printpack Sales Private Limited) are hereby called upon to submit their claims with proof
on or before 29.06.2023, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

,M" penalties.

Submission of false or misleading proof of cl;

Ry i

ohan Lal Jain
Liquidator

Date: 03.06.2023 (formerly known as “Montage Printpack Sales Private Limited")
Place: New Delhi Reg. No. IBBI/IPA-002/IP-N00006/2016-17/10006



